
OFFICE OF THE PRINCIPAL DISTRICT 81 SESSIONS JUDGE (HQ5) DELHI

ORDER
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"I1 ‘ .1?-1"“ ' * t".i-'- o‘ii'e order No114613986‘-=1OO67,'F.l(31/Gaz/23 dated 22.05.2023,
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Name of the Committee Name of Judicial Officer Designation

Sh. Vinay Kumar Khanna, Chairperson
Principal Judge, Family Court, (West)

Recruitment Committee under Rule
2(14), Delhi District Courts fhavijiy '::‘:1ma'DZ/T?‘ , (

Estabushrnent Rules. U ge n‘ afge, E Iatlon .entre,

(North-West)

Member

Sh. Deepak Garg, District Judge,
Commercial Court (Central)

Member

1 Sh. Lal Singh
I District Judge, Commercial Court.

(South-East)

Member

_ Sh, Aru‘ Varma, ASJ, Special Judge
(NDPS) (South~Eastl

Member

‘ Sh. Manish Aggarwai
Joint Registrar, High Court of Delhi

Member

I

Member5 Deputy Secretary (Legal/CC-II, DSSSB)

Deputy Secretary (Exam) DSSSB, Member

However. the correspondence with the Hon‘bIe HighlC rt I be done nly through
the undersigned. r)v~ 7 ab

(NAROTTAMKAU H L)
Principal District & Sessi ns Judge (HQs)

Delhi

' ;_____ ‘ __4¢‘.(3)/Gaz/23 Dated

Sub:-Reconstitution of Committee.
' "e re; 2'.-"er General. Hon'ble High Court of Delhi, New Delhi.

_ "re =' dc oat District 8: Sessions Judges, all court complexes, Delhi/New Delhi.
I ‘we Officers concerned.
.2 Sh. Jay Thareja, ASJ (POCSO), North-West District, Rohini Court Complex, Delhi.
:. The AO(Jl/Branch In-charge, Admn—l,ll&lll, Recruitment Cell, General Branch, Caretaking Branch (Central),

Tis Hazari Courts, Delhi.
G. The PS to the undersigned.
,1/tire Website Committee (English/Hindi). Tis Hazari Courts, Delhi.
; ‘ihe Rstl Branch {Central) for uploading on LAYERS.

I V.

Dr:-tctnai District & Sessions Judge (HQs)
DGIIH


